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for implementation of the scheme as
the project report is to be slightly
modified.

(b) The estimate of cost will be
known only after the present esti-
mate of Rs. 314.22 lakhs, received from
the Tripura Administration, is recast
in the light of the observations made
by the Technical Advisory Committee.

(c) Towards the end of Fourth Five
Year Plan.
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Estate Duty Levy Assessment in U.P.

1679. Shri Rananjal Singh: Will
the Minister of Finance be pleased
to state:

(a) the number of cases involving
assessment of levy of Estate Duty in
U.P. which are more than 2 years old
and have not been settled till the 15th
September, 1964; and

(b) what measures have been or
are proposed to be taken to expedite
settlement of these pending cases?

The Minister of Finance (Shri T. T.
Krishnamachari): The required infor-
mation is as under: ’

(a) 44 Cases.

(b) Instructions have been given
to the assessing officers con-
cerned to complete the cases
pending over two years as
early as possible.
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